FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
SANTUR INFRASTRUCTURES PRIVATE LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor Santur Infrastructures Private Limited
2. | Date of incorporation of corporate debtor 07-09-2006
3. | Authority under which corporate debtor is | Registrar of Companies , New Delhi
incorporated / registered
4. | Corporate Identity No. / Limited Liability | U70109DL2006PTC152789
Identification No. of corporate debtor
5. | Address of the registered office and | Regd office :302, Third Floor, Indraprakash Building
principal office (if any) of corporate debtor | 21, Barakhamba Road, New Delhi-110001
6. | Insolvency commencement date in respect | 08-04-2025
of corporate debtor
7. | Estimated date of closure of insolvency | 04-10-2025
resolution process
8. | Name and registration number of the | Ducturus Resolution Professionals Pvt Ltd (through Its
insolvency professional acting as interim | Director Mr. Jalesh Kumar Grover)
resolution professional Regn No.: IBBI/IPE-0026/IPA-1/2022-23/50040
9. | Address and e-mail of the interim resolution | Address- SCO 818, 1% Floor, NAC, Manimajra,
professional, as registered with the Board | Chandigarh-160101 (Above Yes Bank)
Email- ducturus.insolvency@gmail.com
10. | Address and e-mail to be used for | Address- SCO 818, 1% Floor, NAC, Manimajra,
correspondence with the interim resolution | Chandigarh-160101 (Above Yes Bank).
professional Process Email Id- cirp.santur@gmail.com
11. | Last date for submission of claims 22-04-2025
12. | Classes of creditors, if any, under clause (b) | Not yet identified
of sub-section (6A) of section 21,
ascertained by the interim resolution
professional
13. | Names of Insolvency Professionals | Not Applicable
identified to act as  Authorized
Representative of creditors in a class (Three
names for each class)
14. | (a)Relevant Forms and (a) Web link: https://ibbi.gov.in/en/home/downloads
(b) Details of authorized representatives (b)Not applicable
are available at:

Notice is hereby given that the National Company Law Tribunal, New Delhi Bench, Court-1I, has ordered the
commencement of a Corporate Insolvency Resolution Process of the Santur Infrastructures Private

Limited.

The creditors of Santur Infrastructures Private Limited, are hereby called upon to submit their claims with
proof on or before 22nd April, 2025, to the Interim Resolution Professional at the address mentioned against
entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

The submission of proof of claims should be made in accordance with Chapter IV of the Insolvency and
Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016. The
creditors shall submit their claims by filling the applicable claim form (specified below in Note 1) along with
documentary proofs:

Note: 1



Form B: for claims by Operational Creditors (except Workmen and employees)

Form C: for Claims by Financial Creditors

Form CA: for Claims by Financial Creditors in a Class

Form D: for Claims by a workman and employee

Form E: for Claims by Authorized Representative of Workmen and Employees
Form F: for Claims by creditors other than financial creditors and operational creditors

Claimants should mention contact details in the claim form so that any query regarding their claim can

be resolved promptly.

Submission of false or misleading proofs of claim shall attract penalties.

Date: 11.04.2025
Place: New Delhi

IP Ducturus Resolution Professionals Pvt. Ltd. (IPE)
IPE Reg. No. (IBBIIP x-0026/IPA-1/2022-23/50040)

o2
Through lts Director - M7 Jalesh Kumar Grover
Reg. No. (IBBIIPA-001/IP-P00200/2017-18/10390)

IPE- Ducturus Resolution Professionals Pvt Ltd
(IBBI/IPE-0026/IPA-1/2022-23/50040)

Appointed as Interim Resolution Professional

Through its Director-Mr. Jalesh Kumar Grover

In the matter of M/s Santur Infrastructures Private Limited
Mb. +91-73470 11150, +91-92160 01808
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Uttar Gujarat Vij Company Limited
CIN - U40102GJ2003SGC042906

Roegd, & Corporate Otfice, Visnagar Road, Mehsana -384001, Gujarat,

India, Toll free number 19121 OR 1800233155335 www.ugvcl.com
TENDER NOTICE

Site survey, designing, engineering, procurement, supply, loading,
transportation, unloading, insurance, delivery at site, handling,
storage, installation, testing, commissioning including docume-
ntation of all items/material required to complete works for TURNKEY
BASED CONTRACT FOR CONVERSION OF EXISTING 11 KVHT
LINE NETWORK IN TO UNDER GROUND CABLE NETWORK
WITH RING MAIN SYSTEM AT Various locations UNDER UGVCL
with GIS Mapping / Geo Urja Mapping (Developed by GUVNL) and
Asset Tagging under ROBUST PHASE Il.

1.UGVCUTECH-PROJECT/25-26/ROBUST PHASE IVUG/FT/05
2. UGVCL/TECH-PROJECT/25-26/ROBUST PHASE II/UG/FT/06
3.UGVCLTECH-PROJECT/25-28/ROBUST PHASE IWUG/FT/08
4, UGVCUTECH-PROJECT/25-26/ROBUST PHASE II/UG/FT/09
5. UGVCL/TECH-PROJECT/25-26/ROBUST PHASE II/UG/FT/10
6. UGVCL/TECH-PROJECT/25-26/ROBUST PHASE IWUG/FT/11
7. UGVCLTECH-PROJECT/25-26/ROBUST PHASE IWUG/FT/12
8. UGVCLUTECH-PROJECT/25-26/ROBUST PHASE IWUG/FT/13
9, UGVCL/TECH-PROJECT/25-26/ROBUST PHASE IWUG/FT/14
10, UGVCUTECH-PROJECT/25-26/ROBUST PHASE IIIUG/FT/15
11. UGVCL/TECH-PROJECT/25-26/ROBUST PHASE II/UG/FT/16
12, UGVCL/TECH-PROJECT/25-26/ROBUST PHASE II/UG/FT/17
13. UGVCUTECH-PROJECT/25-26/ROBUST PHASE IVUG/FT/18
14. UGVCL/TECH-PROJECT/25-28/ROBUST PHASE IWUG/FT/19
15. UGVCLUTECH-PROJECT/25-26/ROBUST PHASE II/UG/FT/20
16, UGVCL/TECH-PROJECT/25-26/ROBUST PHASE IVUG/FT/21
17. UGVCLTECH-PROJECT/25-26/ROBUST PHASE IIIUG/FT/22
18. UGVCL/TECH-PROJECT/25-26/ROBUST PHASE IMUG/FT/23
18. UGVCL/TECH-PROJECT/25-26/ROBUST PHASE IWUG/F T/26
20. UGVCUTECH-PROJECT/25-26/ROBUST PHASE IVUG/FT/27
21.UGVCUTECH-PROJECT/25-26/ROBUST PHASE IVUG/FT/28
22, UGVCLU/TECH-PROJECT/25-26/ROBUST PHASE I/UG/FT/29
23.UGVCUTECH-PROJECT/25-26/ROBUST PHASE IVUG/FT/30
24, UGVCUTECH-PROJECT/25-26/ROBUST PHASE II/UG/FT/31
25. UGVCL/TECH-PROJECT/25-26/ROBUST PHASE IVUG/FT/35
26, UGVCUTECH-PROJECT/25-26/ROBUST PHASE INUG/FT/36
27. UGVCL/TECH-PROJECT/25-26/ROBUST PHASE II/UG/FT/37
28. UGVCUTECH-PROJECT/25-26/ROBUST PHASE IVUG/FT/38
29. UGVCUTECH-PROJECT/25-26/ROBUST PHASE II/UG/FT/40
| 30. UGVCL/TECH-PROJECT/25-26/ROBUST PHASE I/UG/FT/41

1t is put up for on line tendering on www.ugvel.com and
hm:lﬂnn&mmun.m Interested Vendors are requested to
locate the same for above mentioned Web site.

Chief Engineer (Op)

"IMPORTANT"

Whilst care is taken prior to acceptance of advertising
copy, itis not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.
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PUBLIC ANNOUNCEMENT
(Under Regulation B of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)
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Craditors (except Workmen and employees)
ancial Creditors
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Form E: for Claims by Authorized of Workmen m:IEmphyau
Form F: for Claims by credilors other than financial creditors and operational creditors
Claimants should mention contact detalls In the claim form so that any query regarding

thelr claim can be resolved promptly.
Submission of false or misleading proofs of claim shall aftract penalties. Sd
IPE- Ducturus Resolution Professionals Pvi. Lid,
(IBBI-'IP‘E-ODZGIIPA—h‘Zﬂ?Z!&'SONG}
Appointed as Interim Resolution Prafession;

Through its Director; Mr. Jalesh Kuwﬂw
In the matter of M/s Santur Infrastructures Private Limited
Mb. +91-7347011150, +91- szisomm
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Date: 11.04 2025
Place: New Delhi
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